
LIST OF CASES REGISTERED BEFORE JALPAIGURI CIRCUIT EBNCH ON 28.05.2021

Sl No. Case No. Cause Title

1 CRM/607/2021 28-05-2021

2 CRM/608/2021 28-05-2021

3 CRM/609/2021 28-05-2021

4 CRM/610/2021 28-05-2021

5 CRM/611/2021 28-05-2021

6 CRM/612/2021 28-05-2021

7 CRM/613/2021 28-05-2021

Date of 
Registration

SUBHASH MIRDHA  VS  THE STATE OF WEST BENGAL

Advocate: DEBAJIT KUNDU
BABLU BARMAN  VS  THE STATE OF WEST BENGAL

Advocate: DEBAJIT KUNDU
MANTU BARMAN AND ORS  VS  THE STATE OF WEST BENGAL

Advocate: HILLOL SAHA PODDER
AJAY SINGHA  VS  THE STATE OF WEST BENGAL

Advocate: DEBAJIT KUNDU
SONA BARMAN  VS  STATE OF WEST BENGAL

Advocate: SANJAY MAZOOMDAR
BIBHASH SARKAR  VS  THE STATE OF WEST BENGAL

Advocate: DEBAJIT KUNDU

MINATI BASUMATA AND ORS  VS  THE STATE OF WEST BENGAL

Advocate: HILLOL SAHA PODDER
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